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THE GAUHATI HIQH COURT AT GUWAHATI
(THE HIGH COURTOF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NOTIFI CATION
Dated Guwahati the llh of October, 2023

No,HC.V[-UI2023/10067/A. Shri Dhrupad Kashyap Das, District & Sessions Judge,
Cachar, silchar, is transferred and posted as Presiding officer, Industrial rribunal, Dibrugarh
vice Smti Sangeeta Gogoi Bora, already transferred.

Shri Das will hand over charge of his Court and office to the Addl. District & Sesslons
Judge, Cachar, Silchar and proceed to join his new assignment immediately.

No.HC.VII-17l 23lLOOdatA. Shri
is transferred and posted as District
Shri Dhrupad Kashyap Das transferred.

Shri Roy will hand over charge of his Court and office to the District & Sessions
Judge, Dhubri and proceed to join his new assignment immediately.

No.HC.Vn-17l 023/10069/A . Smti Rubina Sarmah, Addl. District & Sessions ludge-
cum-Special Judge (POCSO), Golaghat is transferred and posted as presiding officer,
Industrial rribunal, Cachar, silchar, vice shri Basab Bijay Bhattacharjee already retired on
superannuation.

Smti Sarmah will hand over charge of her Court and office to the District & Sessions
Judge, Golaghat and proceed to join her new assignment immediately.

No.HC.VII-Ul 23ltoo70lA. Smti Poli Kataki, Addl. District & Sessions Judge-cum-
Special Judge (POCSO), Dhubri is posted in the same station as Member, MACT, Dhubri, vice
Shri Biprajit Roy transferred.

Smti Kataki will hand over charge of her Court and office to the District & Sessions
Judge, Dhubri and join her new assignment immediately.

No.HC.VII-17/ o23ltooTlt A. Shri Kalyanjit Saikia, Addl. District & Sessions Judge,
Bijni, Chirang is transferred and posted as Member, MACT, Nagaon, vice Shri Kaushik
Hazarika already transferred.

Shri Saikia will hand over charge of his Court and Office to the District and Sessions
Judge, Chirang, Kajalgaon and in his absence to the senior most Judicial omcer at the
station and proceed to join his new assignment immediately.

No.HC,VI,I-L7l2O23lLOO72I A. Smti Angjeeta Mahanta, Addl. District & Sessions Judge-
cum-Special Judge (POCSO), Morigaon is posted in the same station as Addl. District &
Sessions Judge, Morigaon.

Smti Mahanta will hand over charge of her Court and office to the District & Sessions
Judge, Morigaon and join her new assignment immediately.

No.HC.vll-171202311oo73lA Smti Nazmee Ayysha Ahmed, Addl. Sessions Judge-cum-
Special Judge (POCSO), Sivasagar is transferred and posted as Addl. District & Sessions
Judge-cum-Special Judge (POCSO), Morigaon, vice Smti Angjeeta Mahanta transferred.

Smti Ahmed will hand over charge of her Court and office to the District & Sessions
Judge, Sivasagar and proceed to join her new assignment immediately.

lAl,,(r"'

Biprajit Roy, Member, MAC|, Dhubri
& Sessions Judge, Cachar, Silchar, vice
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No.Hc.vtt-LTl2o2gtlooT4tA.ShriSushilKumarKabra,Addl.District&SessionsJudge,
;ffimeStationasAddl.District&SessionsJudge,Dibrugarh,
vice Shri Subhrangshu Dhar already transferred'

ShriKabrawillhandoverchargeofhiscourtandofficetotheDistrict&Sessions
Judge, Dibrugarh and join his new assignment immediately'

No.Hc.vu-u/2o23l1o075/A.ShriNisantago'*STilAddl'District&SessionsJudge,
FTC, Sonitpur, Tezpur is trailsrerreo and posted as Addl. District & sessions Judge, FTC

flo.:, kamiup'(u), buwahatl, vice Shri Sujit Kumar Ghosh already transferred'

ShriGoswamiwillhandoverchargeofhiscourtandofficetotheDistrict&Sessions
:uag", ionitprt, Tezpur and proceed to loin his new assignment immediately'

No.HC.vU-17l2023l10076/A.ShriKumudCha.nglSBoro'Addl'District&Sessions
ludge No.3, Nagaon is tranfirred ind posted as Addl. District & sessions Judge, FTC,

Bisvianath, vice Smti' Tasfia Hussain already transferred'

ShriBorowillhandoverchargeofhisCourtandofficetotheDistrict&Sessions
:rOge, Nagaon and proceed to join his new assignment immediately'

No,llC.Yll-17t2o23ltoo77lA.ol!!..recommend"tionoftheHon,bleGauhatiHigh
Couft, the Government or nfsanu uiO" motincation No.E-282786/4 dated 3'd october, 2023

has been pleased to uppoiniih" iollowing officers in Grade-I of the Assam Judicial services

ln-prorofion from Grade-II to Grade{ oithe said Service. They will draw^usual scale of pay

and other allowances ut 
"OritStf" 

under the Rules. They will be on officiation as per the

Assam Judicial Service Rules, 2003:-

Name of the Officers

1. Shri Abdul Mazid Md' Mahiuddin,-' 
Civil Judge (Sr' Div.) & Asstt' Sessions Judge' Lakhimpur'

2. Smti Monmee Sarma,-- 
iecretary, District Legal Services Authority' Darrang' Mandaldoi'

3. Shri RuPak Rajak,- 
Auif :rig. (Si. Oiv') & Asstt' Sessions Judge' Kokrajhar'

4. Smti JYotshna Das,

C,uif j,jOg. (Sr. Div') & Asstt' Sesslons Judge' Chirang' Kajalgaon'

5. Smti Dimple Boro,- 
iounseltor, Family Court, No 1, Kamrup(M)' Guwahati'

6. Shri Vliay Kumar Singh,

Chief ludicial Magistrate, Jorhat'

7. Smti Mili Hussain.-iuit 
Jrdg" (Sr. Division) & Asstt' Sessions Judge' Jorhat'

8. Shri Nur Muhammad Abdullah Ahmed,- 
iectetary, District Legal Services Authority' Silchar' Cachar'

9. Shri Abdul Kader,

Ovil Judge (Sr' Div.) & Asstt' Sessions Judge' Goalpara'

W.t(\"1
\\\ '
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10. Smti Mamta Bhadani,
Chief Judiclal Magistrate, Darrang, Mangaldoi.

11. Smti Bipaakkhi Borthakur
Secretary, Distrlct Legal Services Authority, Charaideo.

12. Shri Chaturjya Prasad Talukdar,
Chief ludicial Magistrate, Kamrup(M), Guwahati.

No.HC.VU-ul 2023tLOO78lA. On promotion from Grade-II to Grade-I of the Assam

Judicial Service, the following Officers are transferred and posted as below with effect from

the date of their taking over charge as such:-
Name of the officers Designation and place of posting Head-

Quarters/station

Shri Abdul Mazid Md.
Mahiuddin

Addl. District & Sessions Judge No.4,
Nagaon

No.HC.vrI-17/2023/10079/A. In exercise of the powers conferred under sub section(3)
of section 9 of the code of Criminal Procedure, 1973, the High court is pleased to appoint
the following officers, who have been promoted from Grade-II to Grade-I of the Assam
Judicial service and place them on officiating basis as per Rules, as Additional sessions
Judge of the sessions Divisions with Head-quarters as shown below against their names to

n
u{..6r.u}

\\\ '

sl
No.

1 Addl. District & Sessions ludge, FTC,
Sonitpur, Tezpur

Addl. District & Sessions Judge,
Baksa

Tezpur

2 Smti Monmee Sarma Mushalpur

3 Shri Rupak Rajak Addl. District & Sessions Judge,
Chirang

Kajalgaon

4 Smti Jyotshna Das Addl. Sessions ludge-cum-Special ludge
(POCSO), Sivasagar

Sivasagar

5 Smti Dimple Boro Addl. District & Sessions Judge,
FTC No.5, Kamrup (M), Guwahati

Guwahati

6 Shri Vijay Kumar Singh Addl. District & Sessions ludge, FTC,
Drbrugarh

Dibrugarh

7 Smti Mili Hussain Addl. District & Sessions Judge No.3,
Nagaon

Nagaon

8 Shri Nur Muhammad
Abdullah Ahmed

Addl. District & Sessions Judge, Golaghat Golaghat

9 Shri Abdul Kader Addl. District & Sessions Judge,
BUni

Addl. District & Sessions Judge-cum-
Special Judge (POCSO), Dhubri

Addl. District & Sessions Judge-cum-
Special ludge (POCSO), Golaghat

Bijni

10. Smti Mamta Bhadani

Smti Bipaakkhi Bofthakur

Dhubri

11 Golaghat

72. Shri Chatudya Prasad
Talukdar

Nagaon



uarter staUon
Head-sessions Diviston

Name of the Officerssl.
No. TezpurSonitpur

Shri Abdul Mazid Md. Mahiuddin
1 MushalPurBaksa

Smti Monmee Sarma7
Chirang

Shri Rupak Rajak
3

Kajalgaon

SivasagarSivasagar
Smti lyotshna Das4 GuwahatiKamrup (M)

5 DibrugarhDibrugarh
Smti Dimple Boro

hShri Vijay Kumar Sing
6 NagaonNagaon

Smti Mili Hussaln
7 GolaghatGolaghatAbdullah AhmedShri Nur Muhammada

9
Chirang

Dhubri
10

Bijni

Golaghat

Dhubri

Golaghat
11 NagaonNagaon

Shri Abdul Kader

Smti Mamta Bhadani

uk raBorthkkhBtiSm paa

Shri Chaturjya Prasad Talukdar
12.
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exercise such Power within the local limits of jurisdiction with effect from the date of

assuml cha e as such:-

Shri Abdul Mazid Md' Mahiuddin, Civil Judge (Sr. Divn')

ur is transferred on promotion and Posted as Add l. District

& Sessions Judge, FTC, SonitPur' vice Shri Nisanta Goswam i transferred.

Shri Mahiuddin will hand over charge of his Court and office to the District &

Sessions Judge, Lakh impur and Proceed to joln his new assignment immediately'

Smti. Monmee Sarma, Secretary, District Legal Services

ffi
No.HC.WI-17 / 2O23 / 10Q81 /A'
ffi6.i-tt,,- Dattung, Mangaldai is t
sessions iuOqe, Baksa, vice Shri Ka

ransferred on Promotion and Posted as Addl. Dlstrict &

ushik Hazarika alreadY transferred.

Smti. Sarma will hand over charge of her office to the District & Sessions Judge-cum-

Chairman, District Legal Services Authority, Darrang and Proceed to join her new

assignment immediatelY'

No.HC.WI-17/2o23l10o82/A' Shri .Rupak-Raiak'^Clvil 
Judqe (Sr' Divn') & Asstt'

Sessions ludge, Kokralnar ri*transfened on promotion 
-and 

poslted as Addl' District &

Sessions Judge, Chirang, "itt 
Sntirifyu";it Saikia already transferred'

Shrl Rajak will hand over charge of his Court and office to the District & Sessions

Judge, Kokrajha, uno pr.ot""jii';oin nitnt* assignment immediately'

No.HC.VII-17/2023/1pQ83/A' Smti' Jyotshna Das' Civil Judqe (Sr' Divn') & Asstt'

Gssions Judse, Chirans is t'ffnsre"ei'on p'irnoiion una p3*;l ti,l#:"''11r1,: ti1'H:;

il;;;;a-p.;.ial Judse (Pocso)' sivasasar' vtce

transferred'

Smti. Das will hand over charge of her- Court and office to the District & Sessions

lrds", ;';l;.;;;a'pr.ot""a ioloin r'"i n"* assignment lmmediatelv'

No. H c.vrl: 1 7:, 2e 
?3r 

1 oq'4/a. 
"0 

:Tj'. rll[8,... 
rffi 

BH;::' e'tJi$L', i,H t?li
ffiH%lTh?'ili31iii#,ru;'i nifi:it xu'u.. aaruah arreadv transrerred'

smti. Boro will hand over charge of her office to the Prlncipal Judge, Family Court

No.1, Kamrup (t'l), cuwanaii I"J :oin i'"' new assignment immediately'

rq/r.qo-r$
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No.Hc.vu-l7/2023/1o085/A. Shri Vijay Kumar singh, chief Judiciat Magistrate, lorhat
is transferred on promotion and posted as Addl. District & sessions ludge (FTC), Dibrugarh,
vice Shri Sushil Kumar Kabra transferred.

shri singh will hand over charge of his Court and office to the Addl. Chief ludicial
l4agistrate, Jorhat and proceed to join his new assignment immediately.

No.HC.vtt-1712.J23tr 0086/A Smti. Mili Hussain, Civil Judge (Sr. Divn.) & Asstt
sessions Judge, Jorhat is transferred on promotion and posted as Addl. District & Sessions
Judge No.3, Nagaon, vice Shri Kumud Chandra Boro transferred.

Smti. Hussain will hand over charge of her Court and office to the District & Sessions
Judge, Jorhat and proceed to join her new assignment immediately.

No.HC. -L7t2023110087/A Shri Nur Md. Abdullah Ahmed, Secretary, District Legal
transferred on promotion and posted as Addl. District &Services Authority, Cachar, Silchar is

Sessions Judge, Golaghat, vice Shri Nasim Akhtar already transferred.

Shri Ahmed will hand over charge of his office to the District & sessions Judge-cum-
chairman, District Legal services Authority, cachar. Silchar and proceed to join his new
assignment immediately.

No.HC.VII-17/ 2023/10088/A Shri Abdul Kader, Civil Judge (Sr. Divn.
Sessions Judge, Goalpara is transferred on promotion and posted as Addl.
Sessions Judge, Bijni, vice Shri Kalyanjit Saikia transferred.

Shri Kader will hand over charge of his Court and office to the District & sessions
Judge, Goalpara and proceed to join his new assignment immediately.

No.HC. l-1712,D23t1oo89/A.
Darrang, Mangaldai is transferred on
iudge (POCSO), Dhubri, vice Smti. Poti

& Asstt.
District &

Magistrate, Kamrup (M), Guwahati is t
& Sessions ludge No.4, Nagaon.

Shri Talukdar will hand over charge of his Court and office to the Addl. Chief Judicial
Magistrate, Kamrup (M), Guwahati and proceed to join his new assignment immediately.

No, HC.wI-t7t2023t 10092/A. In exercise of the powers conferred under Sub Section

Smti. Mamta Bhadani, Chief ludicial Magistrate,
promotion and posted as Addl. District & Sessions
Kataki transferred.

Smti. Bhadani will hand over charge of her Court and office to the Addl. Chief ludicial
Magistrate, Darrang, Mangaldai and proceed to join her new assignment immediately.

No.HC.vu-l7/2o23l1oo90/A. smti. Bipaakkhi Borthakur, secretary, District Legal
servlces Authority, charaideo is transferred on promotion and posted as Addl. District &
sessions Judge-cum-special Judge (Pocso), Golaghat, vice smti. Rubina sarmah
transferred.

smti. Borthakur will hand over charge of her office to the District & sessions Judge-
cum-chairman, District Legal services Authority, charaideo and proceed to join her new
assignment immediately.

No.HC. -L712023t1oo91/ A. Shri Chaturjya Prasad Talukdar, Chief Judicial
ransferred on promotion and posted as Addl. District

(1) of section 12 of the code of criminal procedure, 1973, the High court is pleased to
appoint the following officers, in Grade-II of the Assam ludicial service as chief ludicial

(],/ 
^-D\\\\ '



No.HC.V[I-17/2023/1O093/A. Smti. Kangki Rani Deka, civil Judge (sr. Divn') & Asstt'

ffiistransferredandpostedasChiefJudicialMagistrate,
xamrup (u), 6uwahati, vice shri chaturjya prasad Talukdar transferred on promotion.

smti. Deka will hand over charge of her court and office to the District & sessions

Judge, Cachar, Silchar and proceed to join her new assignment immediately'

No,HC.VU-17/ 2023/ 1OO94/A. Shri Lakhinandan Pegu, secretary, District Legal services

A|.rt!L"rrt}4 Dib^garh b transferred and posted as chief Judicial Magistrate, Darrang,

Mangald'ai, vice Shti' Mamta Bhadani transferred on promotion'

shri Pegu will hand over charge of his office to the District & sessions Judge-cum-

chairman, Disirict Legal services Authority, Dibrugarh and proceed to join his new

assignment immediatelY.

No.HC.VII-17/2O23l1OO95/A. Shri Dhirai Kumar Kalita, Addl. chief Judicial Magistrate'

rrniuk.fffizukuist,ansferredandpostedasChiefJudicialMagiStrate,]orhat,viceShriVijayKumar
Slngh transferred on Promotion.

shri Kalita will hand over charge of his court and office to the chief Judicial

Magistrate, Insukia and proceed to join his new assignment immediately'

No. HC.V[-17I2023/10096/A. In exercise of the powers conferred under sub section

t@CriminalProcedure,1973,theHighcourtlspleasedto
)ppoi.t in" following officers, in Grade-II of the Assam ludicial Service as Asstt. Sessions

Judge and to post thLm on transfer as Civil Judge (Sr, Div.) & Asstt. Sessions Judge of

the birtrl.ts and Sessions Divisions with HeaC-quarters as shown below against their names
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Mag istrates of the District with Head-quarters as shown below against their names with

effect from the date of assumin cha e as such:-

with elfect from the date of assumrn cha as such:-

\*d

sl.
No

Name of the officers Dastrict Head-quarters/ station

1 Smti. Kangki Rani Deka

Shri Lakhinandan Pegu

Kamrup (M)

Darrang

Guwahati

Mangaldai
2

Shri Dhiraj Kumar Kalita lorhat Jorhat

Head-quarters/ StationDistrictName of the officerssl
No.

KokrajharKokrajhar1 Shri Anup Khanal

SilcharCacharSmti. Moitri Dekadoloi2

KajalgaonChirangSmti. Syeda Sabina Afzal Zinnat.,

North LakhimpurLakhimpurSmti. Priyanka Hazarika Nair4

GoalparaGoalparaSmti. Bobidita Gogoi5

lorhatJorhatSmti. Dubori Dutta6

Silchar7 Shri Uttam Chetri Cachar
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No.HC.V[-l7l2O23l10097/A. Shri Anup Khanal, Secretary, District Legal Services

Authorlty, Lakhimpur, North Lakhimpur is transferred and posted as Civil Judge (Sr. Div.) &
Asstt. Sessions Judge, Kokrajhar vice Shri Rupak Rajak, transferred.

Shri Khanal will hand over charge of his office to the District & Sessions Judge-cum-
Chairman, District Legal Services Authority, Lakhimpur, North Lakhimpur and proceed to joan

his new assignment immediately.

No.HC.VII-17l 23l 10oga/A Smtl. Moitri Dekadoloi, Civil Judge (Sr. Div.) & Asstt.
Sessions Judge No.2, Cachar, Silchar is posted in the same station as Civil Judge (Sr. Div.) &
Asstt. Sessions Judge No.1, vice Smti. Drihata Kakati transferred.

Smti. Dekadoloi will hand over charge of her Court & office to the District & Sessions
Judge, Cachar, Silchar and join her new assignment immediately.

No.HC.VU-17I2O23llOO99/A. Smti. Syeda Sabina Afzal Zinnat, Secretary, District Legal
Services Authority, Chirang is posted in the same station as Civil Judge (Sr. Div.) & Asstt.
Sessions Judge, Chirang, vice Smti. Jyotshna Das transferred on promotion.

Smti. Zinnat will hand over charge of her office to the District & Sessions Judge-cum-
Chairman, District Legal Services Authority, Chirang and join her new assignment
immediately.

No.HC.vII-17/ 2023l 101OO/A. Smti. Prlyanka Hazarika Nair, Addl. Chief ludicial
Magistrate, Lakhimpur, North Lakhimpur is posted in the same station as Civil Judge (Sr.
Div.) & Asstt. Sessions Judge, Lakhimpur, North Lakhimpur, vice Shri Abdul Mazid Md.
Mahiuddin transferred on promotion.

Smti. Nair will hand over charge of her Court & office to the Chief Judicial Magistrate,
Lakhimpur, North Lakhimpur and join her new assignment immediately.

No.HC.VU-17I2O23l10101/A. Smti. Bobidita Gogoi, Addl. Chief Judiciat Magistrate,
Goalpara is posted in the same station as Civil Judge (Sr. Div.) & Asstt. Sessions Judge,
Goalpara, vice Shri Abdul Kader transferred on promotion.

Smti. Gogoi will hand over charge of her Court & office to the Chief ludicial
Magistrate, Goalpara and join her new assignment immediately.

No.HC.VII-17/ 23lLOLO2|A Smti. Dubori Dutta, Addl. Chief Judicial Magistrate,
Jorhat is posted in the same station as Civil Judge (sr. Div.) & Asstt. sessions Judge, Jorhat,
vice Smti. Mili Hussain transferred on promotion.

smti. Dutta will hand over charge of her court & office to the chief Judicial
Magistrate, Jorhat and join her new assignment immediately.

No.HC.VU-UI2O23l10103/A. Shri Uttam Chetri, Counsellor, Family Court, Barpeta is
transferred and posted as Civil Judge (Sr. Div.) & Asstt. Sessions Judge No.2, Cachar,
Silchar, vice Smti. Moitri Dekadoloi transferred.

Shri Chetri will hand over charge of his office to the principal Judge, Family Court,
Barpeta and proceed to join his new assignment immediately.

No.HC.VU-17/2023/10104/A. Shri Obang Mize, Counsellor, Family Court No.2, is
posted in the same station as Counsellor, Family Court No.l, vice Smti Dimple Boro,
transferred on promotion.

Shri Mize will hand over charge of his office to the principal Judge, Family Court
No.2, Kamrup (M), Guwahati and join his new assignment immediately.

U/''(t7
$\'



No.HC.VU-17/2O23l10105/A.Smti.BijayaKhakhlary,secretary,DistrictLegalservices
;\rt6rty, K*bd"rl"., b tra-nsferred and posted as counsellor, Famlly court No.2, Kamrup

(M), Guwahati, vice Shri Obang Mize transferred'

smti. Khakhlary will hand over charge of her office to the District & sessions Judge-

cum-Chairman, Districi Legal Services Authority, Karbi Anglong, Diphu and proceed to join

her new assignment immediatelY.

No.HC.VU-U/2023l10106/A. smti. Barnali sarmah, secretary, District Legal services

;_@esamestationasCounsellor,FamilyCourt,BarpetaVice
Shri Uttam Chetri transferred '

smti. sarmah will hand over charge of her office to the District & sesslons Judge-

cum-Chairman, District Legal Services Authority. BarPeta and join her new assignment

immediately.

Page 8 of 21

No. c.vu- 7120 /10107l A. Shri Ujal Borah, Secretary, District Legal Services

Authority, GoalPara is Posted in the same station as Addl. Chief Judicial Magistrate vlce Smti.

Bobidita Gogoi transferred.

ShriBorahwillhandoverchargeofhisofficetotheDistr|ct&SessionsJudge-cum-
Chairman, District Legal Services Authority, Goalpara and join his new assignment

immediately.

No.Hc.vII-17/2023/1o1o8/A'TheHighCourthasbeenpleasedtorecommendthe
fotto*ing Grade-III officers oi the Assam Judiclal Service to Grade-II of the said Service'

rhey will draw usual scale of pay and other allowances as admissible under the Rules' They

will be on officiation as per the Assam Judicial Service Rules' 2003:-

Name of the officers

-r. 

st'ri nunijit Saikia, Sub Divisional Judiclal Magistrate (M), Bokakhat'

2. Shri Biswadeep Baruah, Sub Divisional Judicial Magistrate (M)' Dhakuakhana'

3.smtiZubeechaliha,SubDivisionalJudicialMagistrate(M),Sarupathar.
4'ShrilqbalAlamFanaji,SubDivisionalJudicialMagistrate(M),Bokajan.
5.SmtiDhanjeetaDas,SubDivisionalJudicialMagistrate(M)'Rangia'
6. Smti shatabdi Bhuyan, sub Dlvisional Judicial Magistrate (M), Gossalgaon'

7. Shri Kaushik Kamal Baruah, sub Divisional Judicial Magistrate (M), Majuli'

B'smtiJahnabiDevi,SubDivisionalJudicialMagistrate(S),Goalpara'
9. Shri Sundeep Kashyap Das, Sub Divisional Judicial Magistrate (M)' Margherita'

10. smi Niva Rani Daley, sub Divisional Judicial Magistrate (M), Lakhipur, cachar'

11. Shri Prasenjit Das, Sub Divisional Judicial Magistrate (M)' Jonai'

12.SmtiAnneBaruah,SubDivisionalJudicialMagistrate(M),Abhayapuri.

No.Hc.vII-u/2023/10109/A,onpromotionfromGrade-IIItoGrade-IIoftheAssam
Judicial servlce, the followin!=6-ffi..r, ire transferred and posted as below with effect from

the date of their taking over charge as such:-

Head-
Quarters/Station

Designation and Place of posting
Name of the officerssl

No.

DibrugarhSecretary, District Legal Services

Dibrugarh, vice Shfl Lakhinandan Pegu

transferred

Authority,
Shri Abhijit SaikiaI

\e



Page 9 of 21

No.HC.VII-Ul 2023ltotlotA In exercise of the powers conferred under Sub Section
(2) of Section 12 of the Code of Criminal Procedure, 1973, the High Court is pleased
to appoint the following officers in Grade-II of the Assam ludicial Service as Additional
Chief Judicial Magistrate of the Districts with Head-Quarter as shown below against their
names with elfect from the date of assuming charge as such:-

2 Shri Biswadeep Baruah Addl Chief ludicial Magistrate, Lakhimpur,
North Lakhimpur, vice Smti. Priyanka

Hazarika Nair transferred

North l-akhimpur

3 Smti Zubee Chaliha Secretary, District Legal Services Authority,
Cachar, Silchar, vice Shri Nur Muhammad

Abdullah Ahmed transferred

Secretary, District Legal Services Authority,
Karbi Anglong, Diphu vice Smti. Bijaya

Khakhlary transferred

Silchar

Diphu4 Shri Iqbal Alam Fanaji

5 Smti Dhanjeeta Das Secretary, District Legal Services Authority,
Chirang, vice Smti. Syeda Sabina Afzal Zinnat

transferred

Secretary, District Legal Services Authority,
Darrang, Mangaldai, vice Smti. Monmee

Sarma transferred

Kajalgaon

Mangaldai6 Smti ShataMi Bhuyan

7 Shri Kaushik Kamal
Baruah

Addl. Chief ludicial Magistrate, Jorhat, vice
Smti. Dubori Dutta transferred

lorhat

I Smti Jahnabi Devi Secretary, District Legal Services Authority,
Goalpara, vice Shri Ujal Borah transferred

Goalpara

9 Shri Sundeep Kashyap
Das

Addl. Chief Judicial Magistrate, Tinsukia, vice
Shri Tridip Kumar Bhattacharjee transferred

Secretary, District Legal Services Authority,
Charaideo, vice Smtr. Bipaakkhi Bofthakur

transferred

Tinsukia

Sonari10 Smi Niva Rani Daley

11. Shri Prasenjit Das Secretary, District Legal Services Authority,
Lakhimpur, North Lakhimpur, vice Shri Anup

Khanal transferred

North Lakhimpur

72. Smti Anee Baruah Secretary, District Legal Services Authority,
Barpeta, vice Smti. Barnali Sarmah

transferred

Ba rpeta

sl.
No.

Name of the officers

Shri Ujal Borah

District Head-quarters/Station

1 Goalpara Goalpara

z Shri Biswadeep Baruah Lakhimpur North Lakhimpur

3 Shri Kaushik Kamal Baruah lorhat Jorhat

4 Shru Sundeep Kashyap Das Tinsukia Tinsukia

\w
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No.HC.VU-17l 2023ttoL,-ttA. Shri Abhijit Saikia, Sub-Divisional Judicial Magistrate (M),
Bokakhat is transferred on promotion and posted as Secretary, District Legal Services
Authority, Dibrugarh, vice Shri Lakhinandan Pegu transferred.

Shri Saikia will hand over charge of his Court and office to the Civil Judge (Jr. Divn)
cum Judicial Magistrate 1$ Class, Bokakhat, Golaghat and proceed to join his new
assignment immediately.

No.HC.VII-17/ 2SltotL2tA Shri Biswadeep Baruah, Sub-Divisional Judicial Magistrate
(M), Dhakuakhana is transferred on promotion and posted as Addl. Chief Judicial Magistrate,
Lakhimpur, North Lakhimpur, vice Smti. Priyanka Hazarika Nair transferred.

Shri Baruah will hand over charge of his Court and office to the Chief ludicial
Magistrate, Lakhimpur, North Lakhimpur and proceed to join his new assignment
immediately.

No.HC.VU-Ul2023/10113/A. Smti. Zubee Chaliha, Sub-Divisional Judicial Magistrate
(M), Sarupathar is transferred on promotion and posted as Secretary, District Legal Services
Authority, Cachar, Silchar, vice Shri Nur Md. Abdullah Ahmed transferred on promotion.

Smti. Chaliha will hand over charge of her Court and office to the Civil Judge (Jr.
Divn.)-cum-Judicial Magistrate 1$ Class, Sarupathar and proceed to join her new assignment
immediately.

No.HC.VII-17/ 23ltoLl4lA. Shri Iqbal Alam Fanaji, Sub-Divisional Judicial Magistrate
(M), Bokajan is transferred on promotion and posted as Secretary, District Legal Services
Authority, Karbi Anglong, Diphu vice Smti. Bijaya Khakhlary transferred.

Shri Fanaji will hand over charge of his Court and office to the Judicial Magistrate l't
Class, Bokajan and proceed to join his new assignment lmmediately.

No.HC.VII-17/ 23ttolr5lA. Smti. Dhanjeeta Das, Sub-Divisional Judicial Magistrate
(M), Rangia is transferred on promotion and posted as Secretary, District Legal Services

Authority, Chirang, vice Smti. Syeda Sabina Afzal Zinnat transferred.

Smti. Das will hand over charge of her Court and office to the Judicial Magistrate 1't

Class, Rangia and proceed to join her new assignment immediately.

No.HC.VII-17l2023/10116/A. Smti. Shatabdi Bhuyan, sub-Dlvisional Judicial Magistrate
(M), Gossaigaon is transferred on promotion and posted as Secretary, District egal Services

Authority, Darrang, Mangaldal. vice Smti. Monmee Sarma transferred on promotion.

Smti. Bhuyan will hand over charge of her Court and office to the Civil Judge (Jr.

Divn.)-cum-Judicial Magistrate 1't Class, Kokrajhar and proceed to join her new assignment

immediately.

No.HC.Ytt:L712023t ,ro,,LT l A. shri Kaushik Kamal Baruah, Sub-Divisional Judicial

Magistrate (M), Majuli is transferred on promotion and posted as Addl. chief ludicial
Magistrate, Jorhat, vice Smti. Dubori Dutta transferred.

shri Baruah will hand over charge of his court and office to the Chief ludlcial
Magistrate, Majuli and proceed to join his new assignment immediately.

No.HC.VII-17/ 23l10118./A. Smti. Jahnabi Devi, Sub-Divisional Judicial Magistrate

(S), Goalpara is promoted and posted as Secretary, District Legal Services Authority,

W".
N'

Goalpara, vice Shri Ujal Borah transferred.
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Smti. Devi will hand over charge of her Court and olfice to the Chief Judicial
Magistrate, Goalpara join her new assignment immediately.

No,HC.VII-12/20?3/10119/A. Shri Sundeep Kashyap Das, Sub-Divisional Judicial
Magistrate (M), Margherita is transferred on promotion and posted as Addl. chief Judicial
Magistrate, Tinsukia, vice Shri Dhiraj Kumar Kalita transferred.

Shri Das will hand over charge of his Court and office to the Chief Judicial Magistrate,
Tinsukia and join his new assignment immediately.

No.HC.Vu-17l 2023ltot20tA. Smti. Niva Rani Daley, Sub-Divlsional ludicial Magistrate
M), Lakhipur, Cachar is transferred on promotion and posted as Secretary, District Legal

Services Authority, Charaideo, vice Smti. Bipaakkhi Borthakur transferred on promotion.

Smti. Daley will hand over charge of her Court and office to the Chief Judicial
Magistrate, Cachar, Silchar and proceed to join her new assignment immediately.

No.HC.V[-17l2023lLot2tlA. Shri Prasenjit Das, Sub-Divisional Judicial Magistrate (M),
Jonai is transferred on promotion and posted as secretary, Distrlct Legal services
Lakhimpur, North Lakhimpur, vice Shri Anup Khanal transferred.

Shri Das will hand over charge of his Court and office to the Chief ludicial Magistrate,
Dhemaji and proceed to join his new assignment immediately.

No.Hc.vll-L7 I 2023 I Lol22 I A. smti. Anne Baruah, Sub-Divisional Judicial Magistrate
(M), Abhayapuri is transferred on promotion and posted as secretary, District Legal services
Authority. Barpeta, vice Smti. Barnali Sarmah transferred.

smti. Baruah will hand over charge of her court and office to the chief ludicial
Magistrate, Bongaigaon and proceed to join her new assignment immediately.

No.HC.vtt-1712.J23t1 oL23tA In exercise of the powers conferred under Sub Section
(3) of Section 12 of the Code of Criminal Procedure, 1973, the High Court is pleased to

appoint the following officers in Grade-III of the Assam ludicial Service as Sub-Divisional
Judicial Magistrate and post them as Sub Divisional Judicial Magistrate (M)/(s) at the

station/Head-Quarters in the District as shown below against their names with effect from

the date of assuming charge as such:-

Head-
Quarters/

Station

Sub Divisional Judicial Magistrate (M),
Margherita, vice Shri Sundeep Kashyap

Das transferred on promotion

Sub Divisional Judicial 14agistrate (M),
Bokajan, vice Shri Iqbal Alam Fanaji

transferred on promotion

sl.
No.

Name of the
Officers

Designation District

1 Shri Devabrata Kalita Sub Divisional ludicial Magistrate (M),
Abhayapuri, vice Smti. Anne Baruah

transferred on promotion

Sub Divisional Judicial Magistrate (M),
Lakhipur, Cachar, vice Smti. Smti. Niva
Rani Daley transferred on promotion

Bongaigaon Abhayapuri

2 Smti. Al Moohmina
Muzzammil

Cachar Lakh ipur

3 Smti. Pronami Dutta Tinsukia

Karbi
Anglong

Margherita

Bokajan4 Shri Angaz Baruah

s(.,fl
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JonaiDhemajiI Magistrate (M),

Jonai, vice Shri Praseniit Das
Sub Divisional Judicia

transferred on romotion

Smti. Sabeena Yasmin5

GossaigaonKokrajharSub Divisional ludicia
Gossaigaon, vice Smti. Shatabdi

Bhuyan transferred on Promotion

I Magistrate (M),
Smti. Mridusmita Devi6

BokakhatGolaghatSub-Divisional ludicia
Bokakhat, vice Shri Abhijit Saikia

transferred on Promotion

I Magistrate (M),
Shri Siddharth Brook7

MajuliMajulite MstraMaJ icia (udsiona sDbSu
hruaBaKak mashuKace ShuMaj

noromotinonsferredt pa

Shri TridiP Kumar
BhattacharyYa

I

RangiaKamrup

Rangia, vice Smti. Dhanjeeta Das

transferred on Promotion

I Magistrate (M),Sub-Divisional J udiciaSmti Sweety Bhuyan9

SarupatharGolaghat

DhakuakhanaLakhimpur

Sub-Divisional Judicia

Sarupathar, vice Smti. Zubee Chaliha

transferred on Promotion

Sub-Divisional Judicial Magistra

Dhakuwakhana, vice Shri Biswadeep

Baruah transferred on Promotion

te (M),

I Magistrate (M),
Smti Jinti Panging

Smti Neha Saikla

10.

11.

Bongaigaon
Smti. Zafreena Begumtz.

Bongaigaon

GoalparaGoalpara

Sub-Divisional ludicia
Bongaigaon, vice Smti. Mridusmita

Devi transferred

Sub-Divisional Judicia

Goalpara, vice Smti. Jahnabi Devi

transferred on Promotion

i Magistrate (S),

I Magistrate (S),
Smti. Shahzadi Nissat

Rafiqueue
13.

MushalPurBaksa

Baksa, vice Shri Angaz Baruah

transferred

I Magistrate (S),Sub-Divisional ludiciaShri Debasish Borah14.

UdalguriUdalguriSub-Divisional Judicial Magi

Udalguri, vice Shri Rajrishi Shandilya

alreadY transferred

strate (s),
Smti. Jyoti RuPa Haloi15.

BarpetaBarpetaSub-Divisional ludicial Magi

BarDeta, vice Shri Tanwir Ikram

Hazarika already transferred

strate (S),
Smti. DimPY Naroh16.

KokrajharKokrajhar
Shri Siddhartha Bora77.

SilcharCachar

Sub-Divisional Judicia

Kokrajhar, vice Smti' Jinti Panging

transferred

Cachar, vice Shri Abhilekh Anjan Gogoi

transferred

I Magistrate (S),

I Magistrate (S),Sub-Divisional ludiciaSmti. Drihata Kakati18.

TinsukiaTinsukia
Sub-Divisional ludicia

Tinsukia, vice Shri Tridip Kumar

BhattacharyYa transferred

I Magistrate (s),
Smti. Tanusree DeY19

DibrugarhDibrugarh
S'ub-Divisional Judicia

Dibrugarh, vice Smti. Neha Saikia

transferred

I Magistrate (s),
Shri Nayan DeeP

Ghosh
20.

\*

),
n



Magistrate 1s Class, Margherita is posted in

Magistrate (M), vice Shri Sundeep Kashyap Das
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No.HC.VU-17/2023l10124/A. Shri Devabrata Kalita, civil Judge (Jr. Divn.)-cum-Judiclal

i.ffiispostedinthesamestationasSub-Divisional]udicial
Magistrate (M), vice Smti' Anne Baruah transferred'

Shri Kalita will hand over charge of his cout and office to the District & sessions

Judge, Bongaigaon and join his new assignment immediately'

No.HC.VII-U/2023/10125/A. Smti. Al Moohmina Muzzammil, Judicial Magistrate 1't

Cbrs, C..t*, Sil.h"r is tranlierred and posted as Sub-Divisional Judicial Magistrate (M),

Lakhipur, Cachar, vice Smti. Niva Rani Daley transferred'

Smti. Muzzammil will hand over charge of her Court and office to the Chief Judicial

Magistrate, Cachar, Silchar and proceed to join her new assignment immediately'

No. .vtt-17 I 23ltot,26/A. Smti. Prona mi Dutta, Civil Judge (Jr. Divn.fcum-Judicial
the same station as Sub-Divisional ludicial
transferred.

Smti. Dutta will hand over charge of her Court and office to the District & Sessions

Judge, Tinsukia and join her new assignment immedlately.

No,HC.Vll-L7 t2023l 1roL27 lA. Shri Angaj Baruah. Sub-Divisional Judicial Magistrate (s),

Baksa is transferred and posted as Sub-Divisional ludicial Magistrate (M), Bokajan, vice Shri

Iqbal Alam Fanaji transferred.

shri Baruah will hand over charge of his court and office to the chief ludicial

Magistrate, Baksa, and proceed to join his new assignment immediately.

No.HC.VII-17/ 23l1O128/A. Smti. Sabeena Yasmin, Sub-Divisional Judicial Magistrate
(S), Slvasagar is transferred and posted as Sub-Divisional ludicial Magistrate (M), Jonai, vice

Shri Prasenjit Das transferred.

Smti. Yasmin will hand over charge of her Court and office to the Chief Judicial
Magistrate, Sivasagar, and proceed to join her new assignment immediately.

No.HC.VII-17/2O 23l,^o7.29lA. Smtl. Mridusmita Devi, Sub-Divisional ludicial Magistrate
(S), Bongaigaon is transferred and posted as Sub-Divisional Judicial Magistrate (M),
Gossaigaon, vice Smti. Shatabdi Bhuyan transferred.

Smti. Devi will hand over charge of her Court and office to the Chief ludicial
Magistrate, Bongaigaon, and proceed to join her new assignment immediately.

No.HC.VII- L7 2023lLOL30|A. Shri Siddharth Brook, Sub-Divisional ludicial Magistrate
(S), Chirang is transferred and posted as Sub-Divisional ludicial Magistrate (M), Bokakhat,
vice Shri Abhijit Saikia transferred.

Shri Brook will hand over charge of his Court and office to the Chief Judicial
Magistrate, Chirang, and proceed to join hls new assignment immediately.

No.HC.VU-17/2023/10131/A. Shri Tridip Kumar Bhattacharyya, Sub-Divisional Judiclal
Magistrate (S), Tinsukia is transferred and posted as Sub-Divisional ludicial Magistrate (M),
Majuli, vice Shrl Kaushik Kamal Baruah transferred.

Shri Bhattacharyya will hand over charge of his Court and office to the Chief Judicial
Magistrate, l'lnsukia, and proceed to join his new assignment immediately.

No.HC.VII-17/2023/10132/A. Smti. Sweety Bhuyan, Sub-Divisional ludicial Magistrate
(S), Golaghat is transferred and posted as Sub-Divisional ludicial Magistrate (M), Rangia,
vice Smti. Dhanjeeta Das transferred.

Smti. Bhuyan will hand over charge of her Court and office to the Chief Judicial
Magistrate, Golaghat, and proceed to join her new assignment immediately.

t0.,.(fi,\\ \

I



No.HC.Vil-17/2023/10133/A. Smti. Jinti Panging, Sub-Divisional Judicial Magistrate

(S), Kokrajhar is tran*erreo=d ano"'poit"a 
- 

ur S-ub--divisional Judiclal Magistrate (M)'

it;'irr;;h;;]';;;" smtl. zubee chaliha transrerred on promotion'

Smti. Panging wlll hand over charge tf h"l^!::T and office to the Chief ludicial

mug,r,rJi.,'rokiulhui, una proceed to ioin her new assignment immediately'

No,HC.VII-17/2O23l1O134/A'Smti'NehaSaikia'Sub-DivisionalludicialMagistrate(S)'
Dibruqarh is transferred uno il*o-ur'lru-oi"irto"ur'lroicial Maglstrate (M), Dhakuakhana'

"i." 
siii Biswadeep Baruah transferred'

Smti.SaikiawillhandoverchargeofherCourtandofficetotheChiefJudicial
Magistrate, Dibrugarh uno ptJt""tJ to ;oln-r'"r. nt* assignment immediately'
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N .HC.VII-L7l 20 /10135 A. Smti. Zafreena Begum, Judicial Magistrate 1't Class,

Rangia is transferred and Posted as Sub-Divisional ludicial Magistrate (S). Bongaigaon, vtce

Smti. Mridusmita Devi transferred'

Smti. Begum will hand over charge of her Court and office to the Sub-Divlsional

Judicial Magistrate (M), Rangia and Proceed to join her new assignment immediately'

No .HC. r-1 t20 Ito139 lA. Smti. Jyoti Rupa Haloi, Civll Judge (Jr Divn.), Udalguri is

posted in the same station as Sub-Divisional Judiclal Magistrate (S), Udalguri, vice Shri

Rajrish i Shandilya alreadY transferred'

No.HC.vil-17/2O23l1O1-36/A' Shri Abhlletl A:j:: Goooi' Sub-Divisional ludicial

Magistrate, Cachar is transteffi and posted as Deputy-Secretiry to the Govt' of Assam'

Judicial Depaftment, Dispur, vlce Shri Saptarshi Das transferred'

Shri Gogoi will hand over charge of his Court and office to the Chief Judicial

Magistrate, Cachar, Silchar unO piot*i t-o;oin lrls new assignment immediately'

No.HC.VU-U/2023/10137/A' Smti' Shahzadi Nissat Rafique' Judicial Magistrate ls

ctass. Kamruo, Amingaon ,r,7t!!un#rrii'uni'p"ii"J ut iru-Divisional Judlcial Magistrate (s)'

EJii,i.tJ, 
"'iE'smii. 

iannaui Devi transferred on promotion'

Smti. Rafique will hand over charge of her Court and office to the Chief Judicial

Magistrate, Kamrup, nringuo;uld ;r.ot""6 to pin her new assignment immediately'

No.HC.VU-U/ 2023l 10138/A' Shri Debasish. Borah'. Judicial Magistrate 1* Class' Boko

is transferred and posted uffi-oiririonul Judicial Magistrate (s), Baksa, vice shri Angaz

Baruah transferred.

Shri Borah will hand over charge of his Court and office to the Chief ludicial

Magistrate, Kamrup. nmingalnl;; pioi"lo to join hls new assignment immediately'

smti'HaloiwillhandoverchargeofherCourtandofficetotheDistrict&Sessions
:rag", Idiiguriand join her new assignment immedlately'

No.HC.VU-17/2O23l1O14O/A'Smti'DimpyNaroh'CivilJudge(Jr'Divn')No'1'Barpeta
is oosted tn the same stauoffi Sii-ijviril'"lf Judicial Magistiate (S), Barpeta, vice Shri

Tanwir Ikram Hazarika already transferred'

Smti.NarohWillhandoverchargeofherCourt.andofficetotheDistrict&Sessions
:uage, Baieta ind join her new assignment immediately'

F(*ri\
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No.Hc.vu-17l2023l10141/A.ShriSiddharthaBora,.CivilJudge(]r.Divn.)-cum-Judicial
Maoistrate 1n class, rll^'u i' t'ii"'r"'i"l ;;p;ti;; ii s'r oiuitionul Judicial Maglstrate (s)'

roriruihir, vice smti. Jinti Panging transferred'

ShriBorawillhandoverchargeofh|scourt.andofficetotheDistrict&Sessions
:rOg., Nuif*iund join his new asslgnment immediately'

No.Hc.vu-u/2023/10142/A.Smti.DrihataKakati,civilJudge(Jr.Divn.)No.1,Cachar
is oosted in the same statioi:as irb-oirisional Judicial Maglstrate (s), cachar, vice shri

Abhilekh Anjan Gogoi transferred'

Smti.KakatiwillhandoverchargeofherCourtandofficetotheDistrict&Sessions
:uOge, 

-ichar 
and join her new assignment immediately'

No.HC.VII-17/2023/10143/A' Shri Saptarshi Das' Deputy Secretary to the Govt' of

Assam, Judicial Department,Si-ispu, is posteo in.the same station as civil Judge (Jr. Divn.)

N;;; ffi;rp (M), Guwahati vice Smti"enasnyarima Bhuyan already transferred'

shriDaswillhandoverchargeofhisofficetotheL.R.-cum-SecretarytotheGoVt.of
Assam, Judicial Department, Dispur"and join his new assignment immediately'

No.HC.VU-17/2023/10144/A' Smti Tanushree Dey' Special Railway-14agistrate'

Tinsukia is posted in the samlstation as sub-oivisional Judicial Magistrate (s), llnsukia,

vice Shri Tridip Kumar Bhattacharyya transferred'

Smti. Dey will hand over charge of her Court and office to the Chief Judicial

Uaglstrate. finsukia and join her new asslgnment immediately'

No.HC.VII-17/2023/10145/A. shri Nayan_Deep Ghosh' civil Judge (lr'.Divn') No'1'

Dibrugarh is posted in the s#Istation as Sub-Divisional Judiclal Magistrate (S), Dibrugarh,

vice Smti. Neha Saikia transferred'

Shri Ghosh will hand over charge of his couft and office to the District & sessions

Judge, Dibrugarh and join his new assignment immediately'

ti. Sujata Kurmi, Civil Judge (Jr. Divn') No'2, Cachar.

Civil iudge (Jr. Divn.) No.1, vice Smti. Drlhata KakatiNo. .VII- 7 t20 /101 /A. Sm

Silchar is posted In the same statlon as

No. c.vII- 7120 ILOL47/A. Smti

Barpeta is posted in the same station as

transferred.

Smti.KurmiwillhandoverchargeofhercoutandofficetotheDistrict&Sessions
Judge, Cachar, Silchar and join her new assignment immediately'

. Rineesha Goswami, Civil Judge (Jr. Divn') No'2,

Civil Judge (Jr. Divn.) No.1, vice Smti. Dimpy Naroh

transferred.

Smti'GoswamiwillhandoverchargeofhercoultandofficetotheDistrict&
Sesslons Judge, Barpeta and ioin her new assignment immediately'

No.HC.VII-U/2023/1O148/A. Shri Priyank Kha_taniar, Judicial Magi_strate 
-ls 

class'

rriil*.'. p""t.d'. th" r"r"-.]tion as Civil Judge (Jr. Divn.) No'l, vice Shri Rajib Kumar

Kashyap transferred.

shri Khataniar will hand over charge of his court and office to the Chlef ludiclal

Magistrate, Nagaon and join his new assignment immediately'
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No.HC.Vn-l7l2023/10149/A. Smti. Sikha Barman. Judicial Magistrate 1* Class, Cachar

,s posteo in tt'e same station as civil Judge (Jr. Divn.) No.2, vice smti. sujata Kurmi

tra n sferred .

smti. Barman will hand over charge of her court and office to the chief Judicial

Magistrate, Cachar and join her new assignment immediately.

No.HC.VU-17/2O23l1O150/A. Smti. Smriti Rekha Bhuyan, Judicial Magistrate 1s Class,

udalr*,|s potted ilh" same station as civil Judge (Jr. Divn.), vice smti. Jyoti Rupa Haloi

transferred.

smti. Bhuyan will hand over charge of her court and office to the chief Judicial

Magistrate, Udalguri and join her new assignment immediately'

No.HC.vil-17/2o23l10151/A. Smti. Jaya Sharma, Civil Judge (Jr. Divn.) No'2,

Dbrs.rh ir post"d , the s"me station as civil Judge (Jr. Divn.) No.1, vice shri Nayan Deep

Ghosh transferred.

smti. sharma will hand over charge of her court and office to the District & sessions

Judge, Dibrugarh and join her new assignment immediately'

No,HC.VU-17I2O23l1O152/A. Shri Muzakkir Ahmed, civil Judge (Jr. Divn.), Dibrugarh

@sCiVilJUdge(Jr.D|vn.)No.2,ViceSmti.JayaSharma
transferred.

shri Ahmed will hand over charge of his court and office to the District & sessions

Judge, Dibrugarh and join his new assignment immediately'

No.Hc.vil-u/2o23l10153/A.ShriRajibKumarKashyap,CivilJudge(Jr.DiVn.)No.1,
NE@asJudicialMagistrate1'tClass,Cachar,SilcharViceSmti.
Sikha Barman transferred.

ShriKashyapwillhandoverchargeofhiscourtandofficetotheDistrict&Sessions
Judge, Nagaon and proceed to join his new assignment immediately'

Smti. lusmita Buragohain, Judicial Magistrate 1$ Class,

as Judicial Magistrate 1't Class, Boko vice Shri Debasish

Bora transferred.

smti. Buragohain will hand over charge of her court and office to the chief ludicial

Magistrate. Oirrarig, Mangaldai and proceed to join her new assignment immediately'

No.Hc.vu-17/2023/10155/A' Shri Pallab Ranian.Borah, Judicial Magistrate l't Class,

-r*ki, 

ir port"d i,'r tL" r"m-e station as special Railway Magistrate, finsukia vice Smti'

Tanushree DeY transferred.

shri Borah will hand over charge of his court and office to the chief ludicial

Magistrate, Tlnsukia and join his new assignment immediately'

No. c.vu -17 t20 ILOL lA.
Darrang is transferred and Posted

No. c.vrI- 712lJ23/100156lA. 5

Sivasagar is transferred and Posted as
mti. Pallabl Kalita, Judlcial Magistrate 1$ Class,

Judicial Magistrate l$ Class, Amlngaon vice Smti'

Shahzadi Nissat Rafique transferred.

Smti'KalitaWillhandoverchargeofhercourtandoff|cetotheChief]udicial
Magistrate. Sivasagar, and proceed to join her new assignment immediately'

\e



No.Hc.vu-l7/2o23l10157/A'smti.Moazzida-Begum.JudicialMaqistratel$class,
BarDeta is transferred .no poffi'., tivit :uage (Jr. Divn.)-cum-Judiciar Magistrate 1$ class,

nUt.vaprri vice Shri Devabrata Kalita transferred'

Smti. Begum will hand over charge of her court and office to the Chief Judicial

wagistrate. earp6ta, and proceed to join her new assignment immediately'

No.HC.VU-U/2023l1O158/A. Shri Saniay..Karmakar' Civil Judge (Jr' Divn').No'4'

ffipostedastiul:,dge.(Jr.Divn.).cum-JudicialMa9istrate
ii ctutt, Margherita, vice Smti' Pronami Dutta transferred'

ShriKarmakarWillhandoverchargeofhiscourtandofficetotheDistrict&Sessions
:uOge, 

-icnar, 
Silchar and proceed to join his new assignment immed'ately'

No.Hc.vtI-17/2023/1o159/A. Smti. Margaret Thomas Deka, Judicial Magistrate 1't

Class, Jorhat ts transferred .ffitttJ as Civiliudge (Jr. Divn.)-cum-ludicial Magistrate 1$

Class, lihu vice Shri Siddhartha Bora transferred'

Smti.DekawillhandoverchargeofhercourtandofficetotheChiefJudicial
Magistrate, Jorhat, and proceed to joln her new assignment immediately'

No.HC.VU-17/2o23l1016o/A'Alltheaboveofficercaredirectdtohandover
@u* and offices on or before 37,10'2023 and to
proceed to ioin their new assignments immediately'
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No.HC. 77/2023/7 67/A. The fullowing Offi@r of the Assam fudicial geruice is

not entitled to Travelling Allowance in the spirit of SR 247 in DiYision XIf of the

Fundamenbl Rules and Subsidiary Rules as per Clause-9 of the Transfer Policy

for the Judiciat O{ficerc of Assam issued on 7
made on his own rquest:

(i) Shri Nisanta Goswami

7.12.2021, as his transfer has been

No.HC.VU-17/2O23l1O162/A. Shri Kaustabh Moni sarma, Civil Judge (Jr. Divn.)-cum-

Jrdic,'al M.gi.trt" 1s Class, West Karbi Anglong Hamren is transferred and posted as

Judicial Magistrate 1$ Class, Tinsukia vice Shri Avinob Bezbarua already transferred.

Shri sarma will, after being released by Judicial Academy, Assam on completion of

his post-appointment training, hand over charge of his court and office to the District &

sessions Judge, west Karbi Anglong, Hamren and proceed to join his new assignment

immediately.

No.HC.V[-17l2023/10163/A. Shri Pratik Parasar sarma, civil ]udge (Jr. Divn..)-cum-

],;@liistransferredandpostedas]udicialMagistrate1'tClass,
Udalguri vice Smti. Smriti Rekha Bhuyan transferred.

Shri Sarma will, after being released by Judicial Academy, Assam on completion of

his post-appointment training, hand over charge of his court and office to the District &

Sessions Judge, Majuli and proceed to join his new assignment immediately'

No.HC.VU-17/2O23l101il/A. Smti. Sukanya Hazarika, Civil Judge (Jr. Divn')-cum-

@anathistransferredandpoStedasJudicialMagistrate1't
Class, Cachar, vice Shri Abhilekh Anjan Gogoi already transferred.

Smti. Hazarika wlll, after being released by Judicial Academy, Assam on completion

of her post-appointment training, hand over charge of her court and office to the District &

Sessions Judge, Biswanath and proceed to join her new assignment immediately'

Srrr,q\
\\
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No.HC.V[-l7l2023/10165/A. Shri Anjan Nath, Civil Judge (Jr. Divn.), south salmara is

il'.''r.".aunopo't.au':,orc"lMagistrate1'tClass,DibrugarhviceSmti'PrarthanaNeog
already transferred.

Shri Nath will, after being released by Judicial Academy, Assam on completion of his

post_appointment training, hanz over charge of his court and office to the District &

s"$ionr Judge, south sal-mara and proceed to join his new assignment immediately.

No.Hc.vu-17/2o23l10166/A. Shri Monojyot| Mili, Civil Judge (Jr. DiVn'), charaideo is

iffid9e(Jr.Divn.),Cachar,SilcharviceShriSanjayKarmakar
transferred.

shri Mili will, after being released by Judicial Academy, Assam on completion of his

post-appointment training, hand over charge of his court and office to the District &

iessions Judge, Charaideo and proceed to join his new assignment immediately.

No.HC.VII-17/2O23l10167/A. Smti. Plabita Boro, civil Judge (Jr. Divn.|cum-Ju-dicial

i.ffiransferredandpostedasJudicialMagistrate1$Class,
Golaghat, vice Shri Rupam Saikia already transferred'

smti. Boro will, after being released by Judicial Academy, Assam on completion of

her post-appointment training, hand over charge of her court and office to the District &

Sessions Judge, Bajali and proceed to join her new assignment immediately'

(rhe power is perconat to ". ":;::r#trff 
and mav be exercisd bv them

BY Order,

Sd/- UtPal Raikhowa
REGISTRAR ruIGILANCE)

MemoNo.HC.Vrr-o5/2O2L/1O768-70285./A. Dated,11'10'2023

Copv to: -

1. The Director, ludicial Academy Assam, for lnformation'

2. The L.R.-cum-Commissioner iI Se.retary to the Govt. of Assam, Judicial Department, Dispur,

Guwahati.

HeisrequestedtotakenecessarystepsforappointmentofShriBiprajitRoywiththepowersof
District ludge.
He is requeited to invest the following officers with the powers of Additional District Judge: -

a. Shri Abdul Mazid Md' Mahiuddin
b. Smti. Monmee Sarma

c. Shri Rupak Rajak
d. Smti. Jyotshna Das

e. Smti. DimPle Boro
f. Shri VijaY Kumar Singh
g. Smti. Mili Hussain
h. Shri Nur Md. Abdullah Ahmed
i. Shri AMul Kader
j. Smti. Mamta Bhadani
k. Smti. Bipaakkhi Borthakur
l. Shri Chaturjya Prasad Talukdar

HeisrequestedtoinvestthefollowingofficerswiththepowersofCivilJudge:-
a. Shri Anup Khanal
b. Smti. Moitri Dekadoloi
c. Smti. Syeda Sabina Afzal Zinnat

d. Smti. Prayanka Hazarika Nair

fu.**
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e. Smti. Bobidita Gogoi
f. Smti. Dubori Dutta
9. Shri Uttam Chetri

3. The Commissioner and Secretary, to the Govt. of Assam, Legislative Department, Dispur,
Guwahati

4. The Commissioner & Secretary to the Govt. of Assam, Labour & Welfare Department, Dispur,
Guwahati.
He/She is requested to appoint the following officers as Presiding Officer, Industrial Tribunal,
Dibrugarh and Cachar respectively: -
a. Shri Dhrupad Kashyap Das
b. Smti. Rubina Sarmah

The Principal Accountant General (A&E), Assam, Maidamgaon, Beltola, Guwahati.
The District and Sessions Judge,_
The Registrar-cum- Principal Secretary to Hon'ble the Chief lustice, Gauhati High Court,
Guwahati.
The Principal Judge, Family Cou(, No.1, 2 & 3, Kamrup (M), Guwahati/Cachar, Silchar/Barpeta.
The Presiding Officer, industrial tribunal, Guwahati/Dibrugarh/Cachar, Silchar.
The Presiding Officer, Labour Court, Guwahati/Dibrugarh.
The Presiding Officer, STAT & Member, MACT, No.1, Kamrup (M), Guwahati.
The Special ludge, Assam, Guwahati.
The Special judge, CBI & NIA, Assam, Guwahati.
The Member- Secretary, Assam State Legal Services Authority, Guwahati.

He is requested to release the following officers from the post of Secretary, District Legal
Services Authority as per Notification: -

a. Smti. Monmee Sarma
b. Shri Nur Md. Abdullah Ahmed
c. Smti. Bipaakkhi Borthakur
d. Shri Anup Khanal
e. Shri Lakhinandan Pegu
f. Smti. Syeda Sabina Afzal Zinnat
g. Smti- Bijaya Khakhlary
h. Smti. Barnali Sarmah
i. Shri Ujal Borah

He is also requested to appoint the following officers as Secretary, District Legal Services
Authority as per Notification: -

a. Shri Abhrjit Saikia
b. Smti. Zubee Chaliha
c. Shri Iqbal Alam Fanaji
d. Smti. Dhanjeeta Das
e. Smti. Shatabdi Bhuyan
f. Smti. lahnabi Devi
g. Smti. Niva Rani Daley
h. Shri Prasenjit Das
i. Smri Anne Earuah

15. The Member MACT, cuwahati/ Dhuburi/ Nagaon/ Nalbari/ Barpeta/ Cachar, Sitchar/ Sonitpur,
Tezpur/ Goalpara/ Kamrup, Amingaon.
The Special Judge, Additional CBI Court, No.1, 2 & 3, Assam, Chandmari, Guwahati.
Shri Dhrupad Kashyap Das, District & Sessions ludge, Cachar, Silchar.
The Additional District Judge,
Shri Biprajit Roy, Member, MACT, Dhubri.
Smri. Rubina Sarmah, Addl. District & Sessions Judge-cum-special ludge (POCSO), Golaghat.
Smti. Poli Kataki, Addl. District & Sessions ludge-cum-Special Judge (POCSO), Dhubri.
Shri Kalyanjit Saikia, Addl. District & Sessions Judge, brjnt, Chirang.
Smti. Angjeeta Mahanta, Addl. Sessions Judge-cum-Special Judge (POCSO), Morigaon.
Smti. Nazmee Ayysha Ahmed, Addl. Sessions Judge-cum-Special ludge (pOCSO), Sivasagar.
Shri Sushil Kumar Kabra, Addl. District & Sessions ludge, FTC, Dibrugarh.

,Az:l^rY

8.
9.
10.
11.
72.
13.
14.

16.
17.
18.
19.
20.

22.
,?

24.
25.
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26.
27.
28.

29.
30.
31.
32.
33.
34.
35.
36.
37.
38.
39.
40.
47.
42.
43.
44.
45.
46.
47.
48.
49.
50.
51.
52.
53.
54.
55.
56.
57.
58.
59.
60.
51.
62.
63.
64.
65.
66.
67.
68.
69.
70.
7t.
72.
73.
74.
75.
76.
77.
78.
79.
80.
81.
82.
83.
84.

Shri Nisanta Goswami, Addl. District & Sessions ludge, FTC, Sonitpur, Tezpur'

Shri Kumud Chandra Boro, Addl. District & Sessions ludge, Nagaon'

inrl nbdrt Mazid Md. Mahiuddin, civil Judge (Sr. Divn.) & Asstt. sessions Judge, Lakhimpur,

North LakhimPur.
Smti. Monmee Sarma, Secretary, District Legal Services Authority, Darrang, Mangaldai'

Shri Rupak Rajak, Civil Judge (Sr. Divn.) & Asstt, Sessions Judge, Kokrajhar'

Smti. Jyotshni Das, Civil Judge (Sr. Divn.) & Asstt Sessions ludge, Chirang'

Smti. Dimple Boro, Counsellor, Family Court No.1, Kamrup (M), Guwahati'

Shri Vijay Kumar Singh, Chief ludicial Magistrate, Jorhat'

Smti. taili Hussain, Civil Judge (Sr. Divn.) & Asstt. Sessions ludge, Jorhat'

ihri t,tur l,td. Abdultah Ahmad, Secretary, District Legal Services Authority, Cachar, Silchar.

Shri Abdul Kader, Civil Judge (Sr. Divn') & Asstt Sessions Judge, Goalpara'

Smti. Mamta Bhadani, Chief Judicial Magistrate, Darrang, Mangaldai'

Smti. aipaafkhi Borthakur, Secretary, District Legal Service. Authority, Charaideo'

ifrri Cf,Jtrtiyu Prasad Talukdar, Chief Judicial Magistrate, Kamrup (M), Guwahati'

The Chief ludicial Magistrate,
The Joint Registrar , Gauhati High Court, Guwahati

Smti. Kangki Rani Deka, Civil Judge (Sr. Divn.) & Asstt' Sessions Judge No.1, Cachar, Silchar.

Shri Anup Khanal, Secretary, District Legal Service Authority, Lakhimpu , North Lakhimpur

Smfti. Moitri Dekadoloi, Civil Judge (Sr. Divn.) & Asstt. Sessions ludqe No.2, Cachar, Silchar.

Shri Obang Mize, Counsellor , Family Court No.2, Kamrup (M), Guwahati.

Shri Lakhinandan Pegu, Secretary, District Legal Service Authority, Dibrugarh.

Smti. Syeda Sabina Afzal Zinnat, Secretary, District Legal Service Authority , Chirang

Smti. Priyanka Hazarika Nair, Addl. Chief ludicial Magistrate, Lakhimpur, North Lakhimpur.

Shri Dhiraj Kumar Kalita, Addl. Ch ief ludicial Magistrate, Tinsukia.

Smti. Bijaya Khakhlary, S€cretary, District Legal Service Authority, Karbi Anglong

Smti. Bobidita Gogoi, Addl. Chief ludicial Magistrate, GoalPara.

Smti. Dubori Dutta, Addl. Chief lud icial Magistrate, lorhat.

Shri Uttam Chetri, Counsellor, Family Court, Barpeta'

Smti. Barnali Sarmah, Secretary, District Legal Service Authority, Barpeta'

Shri Ujal Borah, Secretary, District Legal Service Auth-ority, Goalpara

if,ri n'Utujit Suiiiu, Sub-Divisional ludicial Magistrate (M), Bokakhat'

snri eiswaaeep Baruah, Sub-Divisional Judicial Magistrate (M), Dhakuakhana'

Smti. Zubee Chaliha, Sub-Divisional ludicial Magistrate (M), Sarupathar'

Shri Iqbal Alam Fanaji, Sub-Divisional ludicial Magistrate (M), Bokajan'

Smti. bhanjeeta Das, Sub-Divisional Judicial Magistrate (M), Rangia'

imti. Shatabdi Bhuyan, Sub-Divisional Judicial Magistrate (M), Gossaigaon'

itrri raustril Kamal Baiuah, Sub-Divisional Judic'al Magistrate (M), Majuli'

Smti. lahnabi Devi, Sub-Divisional Judicial Magistrate (S), Goalpara'

ihri Sundeep Kashyap Das, Sub-Divisional Judicial Magistrate (M), Margherita'

itrri rlrva nani Daley, Sub-Divisional Judicial Magistrate (M), Lakhipur, Cachar'

Shri Prasenjit Das, Sub-Divisional Judicial Magistrate (M), lonai

Smti. Anne-Baruah, Sub-Divisional ludicial Magistrate (M), Abhayapuri .

ir,rio"ruurutu Kalita, civil ludge (Jr. Divn.fcum-ludicial Magistrate 1't Class, Abahayapuri.

imti. et uoonmina lutuzzammll, ludicial Magistrate 1" Class, cachar, Silchar'

Srii. prona.i Dutta, Civil Judge (Jr. Divn.)Icum-Judicial Magistrate 1st Class' Margherita'

Shri Angaj Baruah, Sub-Divisional Judicial Magistrate (S), Baksa'

smti. SJbeena Yasmin, Sub-Divisional Judicial Magistrate (S), Sivasagar'

Smti. Mridusmita Devi, Sub-Divisional Judicial Magistrate (S), Bongargaon'

Shri Siddharth Brook, Sub-Divisional Judicial Magistrate (S), Chirang'

inri friOip Kumar Bhattacharyya, Sub-Divisional Judicial Magistrate (S), Tinsukia'

Smti. Sweety Bhuyan, Sub-Divisional ludicial Magistrate (S), Golaghat'

Smti. linti einging, sun-olvisional ludicial Magistrate (S), Kokrajhar

Smti. Neha Sai-kia, sub-oivisional Judicial Magistrate (S), Dibrugarh'

imti. Zafreena Begum, Judicial Magistrate 1* Class, Rangia --.
Snri aUhiUm nn]a-n cogoi, Sub-Divisional Judicial Magistrate (S), Cachar

Smti. Shahzadi t'iissat nifique, ludicial Magistrate l't Class, Kamrup, Amingaon'

ihri oebasish Borah, Judicial Magistrate I't Class, Boko'

Smti. lyoti Rupa Haloi, Civil Judge (Jr. Divn ), Udalguri'

Smti. Dimpy Naroh, Civil Judge (Jr. Divn ) No 1, Barpeta 
Nl\ ^i\I 'ra\a",
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86.
87.

88.
89.
90.
91.

92.
93.
94.
95.
96.
97.
98.
99.
100.
101.
102.
103.
704.
105.

106.
707 .

Shri Siddhartha Bora, Civil ludge,(Jr._Divn.)_cum_Judicial Magistrate lsrClass, Tihu.Smti. Drihata Kakati, Civit :uAgi 1jr. Oivn.l'rvo-.i, a;;' -r-
shri Saprarshi Das, Depuryt"ir"tu.v i6 iiu,di.'or nrruGuwahati. _r!,e!u,r ru L,,E \ruvr. or Assam, ludicial Department, Dispur,
Smti. Tanushree Dey, Special Railway Magistrate, Tinsukia.Smti. Sujata KurmL Civii Judge f:r. Oirn.; rrr6.j, 6".1,"i"'"'
snrr. Nayan Deep Ghosh, Civil Judge 1:.. Oirn.l f,fo. i, Oibruoarh.Civit Judse (Jr. Divn.)_cum_ruaiiir MiJirilui" i?t"r.l!l,e;*.rr,.r,civit Judse (Jr. Divn.i-cum-.luocar ua6isi,Ji; ;" il;;, ilrrputur.Smti. Rineesha Goswami, Civil judge (Jr. Divn.) No.2, Barpeta.Shri Priyank Khataniar, tudiciat uaiistrat" t;i it;;;;i6J;:Smti. Sikha Barman, Judicial Magistrate r,,Ctass, ia.tJi- "
Smti. Smriti Rekha Bhuyan, :uOiiial wagrstraie-il iiu-rr]' uoutorn.
!I!, ;l:f_: llrya, civit : udse (.r r. oivni. ) No. i, 

-o 
i o-,i"q;,i 

-"'" "'

:l:l 1-lr,:fl'r AhT."d, civit Judse (rr. Divn.), oiuruqar;
snn RaJrb Kumar Kashyap, Civil Judge (.1r. I1ivn.) N6.1, Naqaon.
Smti. Jusmita Buragohain, :udiciat M'agistrate i;a ci"irl ijri."r".
Shri Pallab Ranjan Borah, Judiciat Magistrai" f 

;, C[r.,'fi-*r"ni"]
:I:i :.1ttavi falta, Judicrat MasiskatE r.,Cfur, ;;;;;;;*'""
smu. Moazzida Begum, Judicial Magistrate t,, Class, Baioeta.
!11,s31jav Karmakar, civitJudse (ir. Divn.) N;;;t#5;'"
smu. 

.Margaret Thomas Deka, Judicial Magistrate i.t Class, lorhat.
Judicial Magistrate 1n Class, Rangiya

i[ffi:H*.!"":i sarma' Civil Judse (]r' Divn.) -cum- Judiciar Masistrate r't crass, west Karbi
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tntstrative Officer (J) Gauhati High Court, Guwahati

(Estt.), cauhati High Court, G

to Registrar General / Regisi
uwahati
rar (Admn.) / Registrar (Vigilance) / Registrar (Judicial)/

108 Shri Pratik parasar Sarma. crvir Judge (Jr. Divn.) -cum. Judicrar Magistrate 1.' crass. Mai10e. smti.. sukanya Hazarika, civit :udse"ei. Dir^. j i;:'J;;"'i ,"n',;1;.y,,,.ir!]ii,r#110. Shri Anjan Nath, Civil Judge (Jr. Oivn.;, Soutfr'Saimuru.--''''
r rr. snn MonoJyoti Mili, Ctvil Judge (Jr. Divn.), Charatdeo.
112' smti' Ptabita Boro, Civir Judge 1)r. orn f [i,- ffiiar Magistrate 1st crass, Bajari.113.TheDepUtyRegistrar(-),GaUhatiHlghCou(Guwahati.
114. The private Secretary loEn,ute rqr. :u--siice / M;r. i;;i#'

High Court, Guwahati.

uli.
nath.

Gauhati

115. The Poect Manager, Gauhati H igh Court, Guwahati for uploading in the Gauhati High Courtwebsite.
116. The Adm
117. The C.A.

Registrar
118.The Deputy Director, Printing & Stationery, Assam Govt. press Bamunimaidan, Guwahati forpublication of the Notification in the Assam Gazette.

dI z.r"r)
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_- REGTSTRAR (VrcrtANcE)
GAUHATI HTGH COURT, GUWAHATI
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